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(c) whether it is also a fact that the
firms have refused payment of the
principal amounts and stopped pay-
ing monthly interest to the depositors
for the last several months; and

(d) whether Government propose to
appoint an  Administrator just as
they have done in the case of M/s.
Anand Finance (P) Ltd. for the above
firm also to protect the interests of
the depositors?

The Minister of State in the Minis-
try of Law (Shri C. R. Pattabhi
Raman): (a) and (b). The Company
has accepted deposits from the public
to the tune of several lakhs of rupees,
but the exact amount of such deposits
could not yet be ascertained, as the
accounts of the company have not
been audited since 1961.

(¢) Complaints received by the
Company Law Board indicate that
the management have refused pay-
ments to depositors in several cases.

(d) On a petition under Secion 391
of the Companies Act, the High Court,
Punjab have appointed a Board of
Directors of Anand Finarce Private
Limited. Government had no hand in
the said appointment.

Reserve Bank Loan to Bihar
Cooperatiives

2606-D. Shrimati Ramdu'ari Sinha:
Will the Minister of Food. Agricul-
tare, C ity Devel t and
Cooperation be pleagsed to state:

(a) whether it is a fact that the
Reserve Bank of India propose to
sanction a loan of Rs. 4 crores for
short term to Bihar Cooperatives;

Dev

(b) if so, the conditions 5>f the loan;

(c) the steps to be taken so that
the conditions of loan are fulfilled;
and

(d) whether there ig any proposal
for conversion of short tcrm loans
into medium term loans?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) Yes, Sir.
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(b) to (d). Information .8 being col-
lected and will be laid on the Table
of the House.

12 hrs.

CALLING ATTENTION TO MATTERS
OF URGENT PUBLIC IMPORTANCE

REPORTED LIKELTHOOD OF SUSPENSION OF
U.S. GRAIN SHIPMENTS

Shrimati Tarkeshwari Sinha (Barh):
Sir, T call the attention of the Minis-
ter of Food, Agricu/ture, Community
Development and Co-operation to the
following matter of urgent public im-
portance and I request that he may
make a statement thereon:

Reported likelihood of suspensiom
of US. grain shipments.
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The Minister of Food Agriculture,
C ity Devel t and Co-ope-
ration (Shri C. Subramaniam): At
present the bulk of our requirements
of imported foodgrains are imported
from USA under P L  480. The
balance of funds still available under
the September 1964 Agreement, as
amended by exchange of letters from
time to time, would enable a shipment
of about 3.5 lakh tonnes of wheat and
milo from U.S.A in December, 1908
With the quantities which have al-
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ready been shipped or are expected
to be shipped in December, 1966, the
firm availability of wheat, milo and
rise in January 1867 would be about
5.6 lakh tonnes. Our requirement of
food grains at the present level of
distribution from the Central stocks is
about 8 lakh tonnes of imported food-
grains per month. We have, therefore,
to fill in a gap of about 2.4 lakh tonnes
in January and also provide for neces-
sary imports for arrival during the
month of February, 1967 onwards.

In August last, we had requested the
U.S. Government for an additional
allotment of two million tonnes of
wheat and 0.25 million tonnes of rice
under PL 480 for shipment up to
December, 1966. The U.S. Govern-
ment allotted additional funds under
PL 480 in October, 1966 for purchase
of about 2 lakh tonnes of foodgrains.

We hag also made a proposal to the
U.S. Government at the end of Sep-
tember, 1966 for the import under PL
480 of foodgrains for the calender year
1967.

The delay in the finalisation of a
new agreement appears to be due to
the low state of the U.S. wheat re-
serves and the enactment of the new
legislation amending the United States
PL 480, which has been completed
only recently. The U.S. Government
have also been anxious, since their
wheat reserves at present are very
low, and some other important wheat
producing countries have had bumper
wheat crops, that these countries
should take a larger share in meeting
the food shortage in India ang in pro-
viding a wider base for food assist-
ance to this country.

We have no information about the
alleged likehood of suspension by
U.S.A. of grain shipments to this coun-
try. So far ag we are aware, no such
decision has been taken, by the U.S.
Government.

If a new agreement with the U.S.
Government is not entered into with-
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in the next few days, there would
undoubtedly be a break in the conti-
unity of shipments in December re-
sulting in a shortfall in supplies im
January . In order to meet this even-
tuality, we are taking steps for the
purchase and timely import of some
quantities of wheat on a commercial
basis to cover this gap in the avail-
abilities of foodgrains in January, 1967.
In view of our extremely difficult
foreign exchange position, we cannot
naturally embark on any large scale
imports of wheat on a commercial
basis and we are hoping that a new
agreement with the U.S. Government
would be possible very soon.
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We have also made approaches to
certain other countries for supply of
wheat on special terms.

Shrimati Tarkeshwarl Sinha: May
1 know whether the reporteq new
agreement of which mention has been
made in the ca'l attention notice js on
the basis of the insistence of the US
Government that foodgrains would be
supplied only on the basis of cash and
carry and whether a deadlock had
been on that issue with the result
there is the discontinuation of the
supply which was already committed
by the US overnment?

Shri C. Subramaniam: No, Sir: that
is not a fact.

Shrimati Tarkeshwari Sinha: Two
questions are allowed, Sir.

Mr. Speaker: Only one.

Shrimati Tarkeshwari Sinha: You
have been allowing two questions to
the Member who gives notice.

Mr. Speaker: I am sorry; she is
mistaken; only one question is allowe
for each Member.

Shri Hem Barua (Gauhatl): The
Bell Mission that has enquired into
our requirements for food have recom-
mended the necessity of procuring
food ang at present there is another
Committee or Mission sent from
Washington that has enquired into
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(Shri Hem Barua),

necessity, and from Washington jt has
been said that it was only in October
that our Government have requested
Washington to send us foodgrains and
all that. In that context, may I know
how far it is a fact that the stand our
Government have taken on the Viet-
nam issue has affected the US decision
to impose a freeze on sending food-
grains as required by us?

Shri C. Subramaniam: As far as I
am aware, I do not think that it has
anything to do with the decision with
regard to the PL 480 arrangements.

Shri Indrajit Gupta (Calcutta South
West): Now that this crisis has ari-
sen, and the Minister himself has said
that during January and February we
are likely to run into great difficulties,
although many warnings hay been
given that weo should not allow our
food pnsition to become dependent on
PL 480 precisely for this reason, may
1 know what steps, in view of this
new emergency, the Government pro-
pose to take during these intervening
months to mobilise more fully what-
ever is avai'able internally in  this
country, o that it may be properly
procured and ovenly rtationed out,
instead of—as is.reported—-the tend-
ency of the Government to relax its
policy of procurement and rationing
and go in the opposite directions?

Shri C. Saobramaniam: We are in-
tensifying cur offorts at procurcment
and 1 am hopinr that the State Gov-
ernments’ performance would be satis-
factory in this respect.

Shri S. M. Banerjee (Kanpur): The
question of import under PL 480 has
become a question of national humilia-
tion for the country. I would like to
¥now whether it is a fact that this
dillydally tactics of the US Govern-
ment is due to the fact that they
would supply regularly under PL 48(_’
they will delay it till the elections
are over—only if they get a Govern-
ment of their own choice after the
elections.
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Shri C. Subramaniaam: Yt is rather
an embarrassing question for me to
answer with regard to the policy of
another government. I do not think
that is the policy of the US Govern-
ment.

Shri S. M. Banerjee:
delaying matters.

They are

Mr. Speaker: He ha; answered it.

Shri S. M. Banerjee: He has not
referrcd to the recent statement of
President Johnson.

Mr. Speaker: He has replied that he
does not think that is the policy.

Shri Alvares (Panjim): The hesit-
ancy of the US Government on the
issue of foodgrains is similar to the
hesitancy on the Bokaro crisis and also
in the matter of setting up the fer-
ti'iser complex, in the fertiliser deal,
where the US Government refused to
concede our demand unless dertain
conditions fuvourable to the industry
there were conceded. Now that the
special agricultural Mission of the
President of the US has come and
says that the agricultural programmes
are now of a serious nature. may I
know whether the Minister holds out
a better prospect of US food and than
before?

Shri C.
could not
question.

Subramaniam: 1 really
fallnwr the trend of the

Mr, Speaker: Whether the Minis-
ter holds out better promise now than
Lefore.

Shri Alvares: Now that the Mis-
sion has said that our agricultural
programmes are of a most serious
nature than previously, does the Gov-
ernment hold out better prospects of
US food aid than before?

8hri C. Subramaniam: I have given
main statement.
whatever prospects are there in my
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Shri P. Venkatasubbaiah (Adoni):
Whatever may be the real facts about
the supply of foodgrains by the USA,
the foreign press ha. been playing up
this aspect of the matter and attribu-
ting motives of political pressure on
our Government; in view of this fact,
may I know whether the Government
is serious about the building yp of the
buffer-stock which they have given
out previously, and . whether theyv
would like to enter int, bilateral
agreements with such countries  as
USSR, where there is reported to be
a bumper wheat crop and if so, what
steps do Government propose to take
in this direction in right earncst first
for building up, buffer stocks and also
for negotiating with countries where
foodgrains are available?

Shri C. Subramaniam: Buffer stocks
cannot be built up when there has
been continuous drought for two years,
That can be done only when there is
normal production and it would be
our endeavour to do so. Regarding
bilateral agreements, we are trying to
get foodgrains from whatever sources
they are gvailable. But unfortunately
no other country except USA has got

U.S. grain
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quantities of such magnitude which
we require.
st fasrrg odm  (wRmgY)

SRR, RAFT 7T GO I qATT T
qar odf T % Y gearen ¥
STUTT Q7 FI0 qCHTT A FIAAH 0T
g3 ¥ e W AT @7 A7 e
e & W7 foar & A1 e oW W
frar & ?

Shri C. Subramaniam: On this we
have not taken any decision yet. The

whole position will be revieweq by
about 15th December.
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A wx {1 (7 s E e
ATEAT 7 0 0T WA KT &1 ST

R fmae oY Jaead 3 A
# 7w & (aaR 3 v

I think any freeze at this time is @
politically hazardous operations on
our part. The Indian Government is
faced with an election in February
and any acute shortage on the eve
of that election might very well bring
down the Government that is friendly
to us.

e wma cimes s sfrn

wOTT AT L TS ATE
qiifefir ¥

While none is sur. ¢r the President’s
current intention: he appears deter-
mined to give India a jolt both on
account of his impression of inade-
quate performance and  also on ac.
count of her unhelpful Vie‘nam policy.
# soan =raan g fa e m v w
TRl A Faer Ty A A afew
geAdsd Tt 31 I W A
8, wafar e ToET ¥ qew &1 A
F ¥ oo ¥ o=, oy fafrar v &
werr, vl gy & v e
T e ¥ oatw A orr oA o
LAl
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8hri C. Subramaniam: I have dealt
with this on very many occasions. We
have a plan and we hope to attain
self-sufficiency in foodgrains by the
end of the fourth plan.

Shrimati Renuka Rey (Malda): In
view of the Minister’s reply that these
2 million tonnes will not in any case
arrive in time and the fact that USA
have been very concerned about the
fertiliser conditions which the private
interests in USA want to their own
benefit and also other political fac-
tors, I would like to know whether
the minister has taken a firm decision
to procure 2 million tonnes within the
country and inform the US Govern-
ment that while we appreciate thelr
hlep very much, this two million
tonnes is not necessary?

Shri C. Subramaniam: 1 do not
think we are in a position to take
that attitude. First of all it is not
merely question of 2 million tonnes.
We have to tide over the whole of
1967 till we get the
crop. Therefore, if it is not available
from USA on those terms, on other
serms we should get it either from
USA or other countries.

o T AT ANfge (Fiaam®):
o et § D A @ ow e A
w

“gqrd wEw Y, e A A
A W T #, 7 A o A

ot mmt (FTEA) o o A
saa g

o T FAEY Mfgan : ST A
N gETT WY @Y WG B FECE

wad wHIW ;T SN F A,
7 quaT 1

> TR g Afga : g A ¥
TR @l Y, g qy wr @Y §
&<, 37 weaT & A0 99T a8 @ 5
o W g @ IA qF g

normal kharif -
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Shri C. Subramaniam: Sir, as 1
already stated, we are trying to find
out whether foodgraing will be
available from other sources also, We
have also contacteq USSR in this
connection.

To TN AAFL Wifgwn : woaey
WRIRT, AR HATA FT AT AT ATHT ¢ 1

woaw Wiew - i Fer g
FAY JIaAT AT R0

o W FAWT sifgan : swLrat
@ 97 69 gl 9% §U adi 7
w1 g gaTg &F fe oW ww ¥ g
wid; giar AT ¥ swAra 7
Mr. Speaker: He wants to know

whether USA advised this Govern-
ment? :

Shri C. Subramaniam: No
advice has been given.

such

ot Ay famd : g8 qEaT { €

o W FAGT Afgan - & guaa
§ ST ag 949 7 &) 3 @ § ®ifE
fawi wrfuanT &1 sq1| & ;Ew |

Shri P. R. Chakraverti (Dhanbad):
May I know whether during our
Prime Minister’s visit to USA and her
talks which the US President there
was any indication given about USs
anxiety for other countries to take
the largest share of food supplies to
meet the food shortage in India; ¥
not, whether the latest communique
signed by the two Presidents of
UAR and Yugoslavia and our Prime
Minister has created this trouble?

Shri C. Subramaniam: 1 do not

think this communique has anything
to do with this. '



5923 Suspension of AGRAHAYANA 8, 1888 (SAKA)

Shri Nath Pai (Rajapur): The
Minister in his earlier reply stated
that he does not know if there is any
decision with regard to freeze on the
part of USA. May I draw his atten-
tion to the Press interview given by
the Prime Minister—day-before-
yesterday's papers have published it
—in which she calls for austerity
because there is a freeze? 1 would
like to know: (a) if there is a freeze
on the part of USA or not, and (b)
whether that contact with the USSR
has been- made and what is the res
ponse? He simply stated that they
are in contact with the USSR Gov-
ernment. I would like to know what
has been the response of the Gov-
ernment of USSR which allegedly has
a bumper crop this year?

Shri C. Subramaniam: As I have
already stated, we have formally
approached the USSR Government to
find out whether they can spare any
foodgrains for us, particularly wheat.
We have not had any response as yet.

Shri Nath Pai: What about the
“freeze”? Sir, I quoted the Prime
Minister.

Mr. Speaker: He says that there
hag been no response.

Shri Nath Pai: I am satisfied with
that, He said that there has been no
response. It is an understandable,
intelligble answer. What about the
first part of my question, about the
“freeze” on the part of USA?

Shri C. Subramaniam: No, Sir. As
I have already said, there is likely to
be a gap, particularly in January-
February, in regard to meeting up
that gap we have to take certain
steps and that is what the Prime
Minister has referred to.

Shri Nath Pai: ‘“Freeze” is the
word, Mr. Speaker.

Shri Hari Vishnu Kamath
(Hoshangabad): Judging by the past
and present attitudes ot other
countries, to what extent is the appeal
for near global aid likely to bear
fruit and to what extent all the
troubles that are envisaged in
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January-February likely to affect the
election schedule, and may I know:
whether Government are in a posi-
tion to categorically state in the House
that their efforts, feeble as they were,
to unearth hoarded food grains have
met with ignominious failure?

Shri C. Subramaniam: Ag far as
January-February is concerned, as
I have already stated, we are making
arrangements to get foodgrains for
January-February.

Shri Hari Vishnu Kamath:
what extent will they bear fruit?

Shri C. Subramaniam: We will see
that it bears fruits. As far ag un-
earthing of hoarded foodgrains is con-
cerned, in certain States our efforts
have been successful and in certain
other States they have not been suc-
cesful.

Shri Hari Vishnu Kamath: It is a
very vague answer, Let us have a
categorical answer.

To

Mr, Speaker: He: has asked so
many questions in one. He has asked
about the election schedule also,
whether it will be affected.

Shri C. Subramaniam: I do not
think the food situation is likely to
affect the elections.

Shri Maheshwar Naik (Mayur-
Bhanj): It is reported in the news-
papers that India’s request for food
has been dealt with by the Depart-
ments concerned of the US
Government and is pending with the
President of USA and that the US
President has asked the Indian Gov-

ernmcnt 1o secure foodgrains from
different countries, What is the
attitude of the Government to this
position?

Shri C. Subrpmaniam: The US

President has not made any sugges-
tion at any time. The position is
that our requirements are of a certain
magnitude and those quantities are
available only from USA. We have
to make arrangements for foodgrains
from other sources also,





